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S Weest Bengal Act XXII of 1953
© *' THE CALGUTTA UMNIVERSITY (EXTENSION OF TERM

“ 1953, A
* [Passed by.the West Bengal Legisl’atme. 7

AT [Aésenh of the Governcr was first published in the  Calcuita Gazette,
- Entraordinary, of the 11th December, 1953.] e

A ‘Ach o provide. for the extension of the termv of ‘office of*
the ﬁmt»_'V?Jo;e-C'hananZor._of the University of Caloutta.

L - WIIEREAS it is expedient in the public interest to_extend
. .. the term of office of the first Vice-Chancellor of the Univer-
T sty of Calcutta; ' : :

T4 is hereby enacted as follows i

{. 1. (I) This Act may be called the- Calcutta University

. L (g]z%ﬁension of Term of Office of First Vice-Chancellor) Act,
s (2) Tt shell be deemed to have come into ferce om. the-

11th day ef .September, 1953. T

- 7 . 2 Notwithstanding anything  contained in . sub-
| Svest Ben, section (Z) of section 69 of the Calcutta University Ac,
1 ace xvrr 1951, or in any order made thereunder, the. Vice-Chancellor
- 0f1951. . of the University of Calcutta appointed under - that sub-
| . "~ gection amd referred to in that Act as the first Vice-Chancel-
¥~ lor, shall hold office as the first Vice-Chancellor for & period
L of two years and six months from the date of his appointment

under that sub-seclion a8 such Vice-Chancellor, :
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